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Labour inrest in Bombay

701. SHRI R. K. AAIIN: WiU the 
Minister of PARLIAMENTARY AF
FAIRS AND LABOUR be pleased to 
state:
* (a) whether there is simmering 

labour unrest in Bombay and the 
Thane-Belapur industrial belt; and

(b) if so, the reasons therefor and 
what action Government have taken in 
this regard?

-THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): (a)
end (b). The matter essentially falls 
in the State sphere and has been 
brought to the notice of Government 
of Maharashtra wh0 are concerned.
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Inquiry faito Exemeg committed by 
Agencies of Family Planning Front

704. SHRI CHTTTA BASU- Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state:

(a) whether Government propose to 
hold an inquiry into the excesses com
mitted during the emergency by 
various agencies of the Family Plan
ning Front; and

(b) if so, the manner in which it 
would be held?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE: (SHRI RAJ
NARAIN): (a) and (b). Excesses in 
Family Planning like other excesses 
during the emergency will be covered 
in the scope of the inquiry to be con
ducted by the Shah Commission.

The question of setting up fret find
ing Committees to collect facts regard
ing excesses in family plnrning is 
under active consideration.

Opposition to U.N. Resolution on 
Indonesian Aggression on East Temor

705. SHRI JYOTIRMOY BOSU: 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) whether under orders of 
Shrimati Indira Gandhi, her Govern
ment had opposed the UN resolution

'  condemning Indonesian aggression on 
East Temor;

(b) the names of the countries who 
had supported the UN resolution con

demning the aggression and the names 
of those countries who opposed the 
resolution; and

(c) whether present Government 
will take any remedial measures to 
undo this wrong done to East Temor?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI ATAL BIHARI 
VAJPAYEE): (a) India voted against
Resolution No. 31/53 on the “Question 
of Timor" which was adopted at the 
31st Session of the United Nations 
General Assembly on 1 December,. 1976. 
This Resolution, inter alia, reaffirmed 
Resolution 3485 (XXX) adopted by the 
United Nations General Assembly at 
its 30th Session held in 1975 whicK 
had “strongly deplore (d) the military 
intervention of the armed forces of 
Indonesia in Portuguese Timor". 
India had also voted against Resolu
tion 3485 (X X X ).

(b) The names of the countries 
which voted for and against UN 
General Assembly Resolution 31/53 
are given in the statement attached.

(c) Does not niise. Government re
cognises the integration of East Timor 
with Indonesia.

Statement

LIST OF COUNTRIES WHICH 
VOTED FOR AND AGAINST RESO
LUTION 31/53 ON THE “QUESTION 
OF TIMOR” ADOPTED BY THE UN 
GENERAL ASSEMBLY AT ITS 31 ST 

SESSION IN 1976.

VOTED FOR

1. Albania, 2. Algeria, 3. Barbados,
4. Benin, 5. Botswana, 6. Brazil, 7. 
Bulgaria, 8. Burundi, 9. Byelorussian 
Soviet Socialist Republic, 10. Cape 
Verde, 11. Central African Republic,
12. Chand, 13. China, 14. Columbia, 
15. Congo, 16. Cuba, 17. Cyprus, 18. 
Czechoslovakia, 19. Democratic Kam
puchea, 20. Democratic Yemen, 21. 
Ecuador, 22. Equatorial Guinea, 23. 
Ethiopia, 24. Gabon, 25. Gambia, 26. 
German Democratic Republic, 27.




